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(c) the number and type of air-
craft put on these services? 

The Deputy ~Ilnister in the Minis-
try of Tran.$port (Smi Mohauddln): 
(a) to (b) . Yes, Sir, with effect 
1-2-1964. 

(c) A Dakota service is operated 
from Bombay to Nagpur via Auranga-
bad, Indore and Bhopal three times 
a week. 

Railway Lines ia Aseam 

592. Shri N. R. Laskar: Will the 
Minister of Railways be pleased to 
state: 

(a) whether the Government of 
Assam have proposed any new rail-
way lines in the State to be taken up 
in the Fourth Five Year Plan; 

(b) if so, the details thereof; and 

(c) the reaction of the Central 
Government thereto? 

The Deputy Minister ia the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No. The State Govern-
ments have not yet been asked to 
submit such proposals. 

(b) and (c). Do not arise. 

Roads in Assam 

593. Shri N. R. Laskar: Will the 
Minister of Transport be pleased to 
state: 

(a) the progress made to make 
Passi-Badarpur, Silchar-Aijal and 
Silchar Manipur roads in Assam as 
all weather roads; 

(b) total amount aJlotted for all 
these road's "by the Centre and how 
far utilization was made till now; 

(c) whether 'construction work ot 
the bridge over the river 'Lob a' on 
Passi-Badarpur Road has been start-
ed; and 

(d) if so, the stage of progress? 
The Mlniater of Shippiag In the 

Mlaistry of Transport (Shrt Raj Baha-

dDr): (8) to (d). A statement is 
laid on the Table of the House. 
[Placed in Library. See No. LT-2393/ 
641. 
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Sarai :RohUla ,Station. Delhi 

595. Shri p. R. Chakravert1: Will 
the Minister of Railways be pleased 
to state: 

(a) whether it is a fact that an 
Assistant iBIO'C,k Inspector, Northern 
Railway was killed by a steel girder 
while inspecting the track at Sarai 
Rohilla Railway Station, Delhi on 
Wednesday, the 12th February, 1964; 

(b) whether the wagon was being 
unloaded not at the site reserved for 
heavy goods but at a coal siding; 

(c) whether it is a fart that while 
the workmen were unloading 
the wagon and throwing out the 
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girders there was none outside to 
warn those who walked by; and 

(d) whether any enquiry has been 
held and if so, the findings thereof? 

The DePUty Minister ill the Miafs-
try of RaUways (Shri Shalmawaz 
Khan): (a) An Assistant Block Ins-
pector was killed at Delhi Kishanganj 
and not at Dplhi Sarai Rohilla, having 
been hit by 'an iron billet on 12-2-64. 
The emplo~rcr belongs to the Signal 
and Tele-communication Department 
and he h~d '1.)thing to do with ins-
pection of track. Whether he was on 
duty or not at the time of the acci-
dent is under investigation. 

(b) No. The wagon was being un-
loaded from the siding normally used 
for unloading of inward consignments 
of iron and coal. 

(c) According to rules, the consi-
gnee is solely responsible for unload-
ing of such wagons and so the work 
of unloading was not being supervis-
ed by railway staff. 

(d) An Assistant Officer's enquiry 
has been ordered. 

U hrs. 

RE: ADJOURNMENT MOTIONS 
AND CALLING ATTENTION 

NOTICES 

Mr. Speaker: have received 
notice of an adjournment motion by 
Shri S. M. Banerjee and Shri Daji 
about happenings on the western 
sector of our country, which is simi-
lar to the one that we had about the 
eastern sector yesterday. Then there 
are ~otions by Shri Nath Pai, one 
from Shri Mathur and some others 
also on the same subject. 

Ye!rterday, Shri Nath Pai gave that 
notice of the motion and we sent it 
on to the Defence Minister. The 
Defence Minister has agreed that 
thel'e ought to be a discussion held as 
early as possible. We can have it in 
a day or two. The Defence Minis-
ter's statement would cover both the 

Notices 
eastern and western sectors, both 
places. 

In view of this, I cannot allow an 
adjournment motion on a subject that 
is going to be discussed so soon.' It 
would be anticipatory, and when that 
matter is being discussed in the 
House, no adjournment motion on the 
subject can be nllowed. 

So far as the calling attention 
notices are concerned, they also meet 
with the same fate as they are on the 
same subject. All those Members 
who have given that notice, their 
names would be there. We will have 
a discussion as early as possible. What 
would be the date convenient to the 
hon. Minister? 

Tbe Minister of Defence (Sbrl Y. B. 
Cbavall): Any day convenient to the 
House. 

Mr. Speaker: Any day? 
Sbri Y. B. Cbavan: In a day or two. 

Mr. Speaker: The Minister of Par-
liamentary Affairs is not present. 
Could the Deputy Chief Whip or any 
of the Whips say which date would 
be suitable? 

Sbrl Mutbyal Rao (Mahbubnagar): 
Any day that you choose would suit 
us. 

Mr. Speaker: What is the desire of 
the House? 

Sbri S. M. Ballerjee (Kanpur): 27th. 

Mr. Speaker: All right. I am pre-
pared. 

Sbrl Harl Visbnu Kamatb (Hosb-
angabad): Day after tomorrow? 

Mr. Speaker: We will have that 
discussion on that day. 

Shri Natb Pai (Rajapur): Would 
it be on the motion in the form in 
which it is tabled by me? 

Mr. Speaker: No, that shall have 
to be amended. They have to be 
taken together. But his name would 
be put down there as the mover. 




